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distribution of these sets among the 
villages is of the State Governments. 

About a thousand extra sets have 
been supplied especially for in-
stallation in the border areas of Assam, 
.'lEFA and Nagaland. 
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Land for Jawans 

895. Shri Bishanchander Seth: Will 
the Minister of Defence be pleased to 
state: 

(a) whether it is a fact that some 
States have offered land for the 
Jawans who laid down their Jives 
while defending the borders; 

(b) if so, the names of these States; 

(c) how much of their lands have 
~en allotted to the families of 
Jawans so far; and 

(d) whether any list of Jawans who 
have been killed and to whose families 
this land will be given has been pre-
pared? 

The Minister of Defence (Shri 
Y. B. Chavan): (a) Yes, Sir. 

(b) The States of Andhra PradeM, 
Gujarat, Madhya Pradesh, Maha-
rashtra, Orissa, Punjab, Rajasthan, 
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Uttar Pradesh and Himachal Pradesh 
have so far announced the off!'r of 
land. 

(c) This infonnation is not available, 
the land is to be allotted by the Sl.:ltes. 

(d) Instructions have been issued to 
Record Offices to furnish the list of 
Jawans who have been killed direct 
to the State Governments concerned 
who would take action to aUot land 
etc. 

Wage Board for Coal Industry 

896. Shri Eswara Reddy: Will the 
Minister of Labour and Employment 
be pleased to state: 

(a) whether the Wage Board for 
Coal Mining has submitted its interim 
report; and 

(b) if so, the nature of dE'l'isioa 
taken by Government thereon? 

The Deputy Minister in the lUinistrJ' 
of Labour and Employment (Shri R. 
K. Malviya): (a) Yes. 

(b) The matter is under consider-
ation. 

SingarenI Collieries 

891. Shri Eswara Reddy: Will the 
Minister of Labour and Employment 
be pleased to state: 

(a) the amount given to Singareni 
Collieries Company for construction of 
quartcrs during 1962-63; and 

(b) when the balance of the claimed 
amount will be paid? 

The Deputy Minister in the Mlnhtry 
of Labour and Employment (Shrl It. 
K. Malviya): (a) Rs. 25,15,054.00 nP. 

(b) As soon as the company com-
pletes the work and furnishes a cerU-
fled acrount of the amount spent. 

Evacuation of Indian Nationals trOlll 
China 

898. Shri Bari Vishnu Kamatb: win 




